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Agreement Made by IDPL (RSO, Madras)

3064 PROF. VIJAY KUMAR
MALHOTRA: Will the Minister of
CHEMICALS AND FERTILIZERS be pleased
to state:

(a) whether the IDPL (RSO, Madras) has
entered into an agreement (1989-90) with some
firms appointing them as "Institutional Agency'*
for procurement of orders from the Government/
Semi-quasi Government Institutions and for
collection of sale proceeds against the supplies
made by the company;
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(b) if so, how much commission was paid
to those firms;

(c) the reasons for appointing institutional
agencies; and

(d) whether the system is continuing or the
sume has been discontimued?

THE MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND
FERTILIZERS (SHRI EDUARDO FALEIRO):
(a) to (d) As reported by [DPL., appointrment of
Institutional Agents is a prevalent practice in
the Pharmaceutical Industry Sector. In terms of
the contractual agreements, IDPL has paid a
sum of Rs.129 lukhs to such agents during the
period from 1989-90 to 1993-94.

IDPL has reporicd that it has terminated
the said contracts with the agents on the 31st
March, 1994 as per the current policy of the
company to make supplies to state Government
Institutions through authorised distributors of
the company, wherever this is permitted by the
concerned State Government.

Targets fixed for the production of Urea

3065. SHRI VIRENDRA KATARIA: Will
the Minister of CHEMICALS AND
FERTILIZERS be pleased to state:

(a) the details of the targets fixed for the
production of Urea in Public Undertakings in
the year 1994-95;

(b) whether Government have entered into
any MoU with them and if so, the details
thereof, undertaking-wise; and

(c) what is the total requirement of Urea
for the year 1994-95 and the details of total
production envisaged?

THE MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND
FERTILIZERS (SHRI EDUARDO FALEIRO):
(a) A target of production of 53.73 lakh tonnes of
urea has been fixed for the public sector fertilizer
companies for the year 1994-95.

(b) Four urea producing public sector
undertakings have entered into MoUs with the
Government for the year 1994-95. The details
of urea/nitrogen production targets agreed to
by these companies in the MoU are given
below:



